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qEF TREEH i ST A

TE faeell, 12 5, 2026

3. 3087(37).—Feai T TLHTT o, ST TSTHTT AT, 1956 (1956 FT 48) (58 =a#H T8+
TET I ATTHAT FgT AT &) T 1T 3F ohl ITLTT (1) F STel ST T T AT TLHE 6 HEF T aed
TUE TSN HATAT #hT ATE=AT 6T 1357(3) fAia: 16/03/2026 F1T, ST HTd o TISTI=, STHTETIOT, qRT
o, @< 3, 3u-dw (i) § wTfaa g, TgrT o AteAa, 1956 (48 3w 1956) (R =#e a1e 3
SATTHIH FgT AT g) T g7 3T AT IT-GTT (1) F AT ST o0l T2, g TR 7 Ik SATTELAAT & HAH
A # FfEe aff F7 v=E20 % R 3 Reie 0.000 F Breier 35.800 (FA AT )
(ThsT-1) ol fohereieY 35.800 & e #iey T & AT § ATERITGd L &1 (a7 e =Jiua T
47/600 (FTAYT - FTATNT) s fRem 7 & FANNEAT & RIS (FESAFTT Hiww) (Frhsii-2)
(T/ATAT/ATAT/AT-STSTR) T 4.724 AT e 9% 707 &1 FHH707 o7 g

T 3 ATEE=AT T AT IH AT AT 7T 35 T ITTT (3)  Tefe AT 14/04/2026 "
T I(EH AT S0eAT" (3USIT) 14/04/2026 F "Aiafea” & warrforg Bt wam o;

4307 GI/2026 (1)
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STaTeh FETH TTTErTLT &l €T 3-TT o dgd 1AL AT 9TH g &, e 9% o= fmam 1w 8 &ie s9er
Stera =7 & FAoem B T,

S qeTH AT 7 3h STTATHI® il 72T 39 il STLTT (1) F ATAL H, Fwa T TR I SqAT
IR

qdA: A, el TLRIT, TAT ITIIRIT il Ih LTS T T ST I ST IF ATAAR T o127 39
T ITLTT (1) FTT T& RAT T TN Fd U, g T FAT 5 196 3 A= 1 § A= ag i 1 @i

TSI o forT et 3T St =R ;

ST T, e T ALY, I ATAEIT T €T 3T T ITLTT (2) o ATELIT H Tg HATIOT Fadl g o
TH ATIGAAT o TSI § THTAA T, I ATLAT | AT JH a9t Aeeat & G grae arcdfeas &9 9
Fea T TR § Afgd gr Srus |

LA
At er 757 § NH20 % SfasTa o arett | & gferg foawor, ’ed i atga ar f&=r 8 F,

e eY 0.000 & fheretex 35.800 (FATTEAT-HAIX @) ¥ fheieY 35.800 & fheiwiex 47.600
(FRTAT-FTRTIAT) T FT A ATHA g, AT BF BANAT § SILTST (TFSAH T HIa¥) Th 4.724 Fhereies
TS o T AT 7 (HHT0T AT o7 81 (ST /AT Rar-SsrR)

TS T T ISHET IESEIEIEEASIE RS
wAE || gdeor g T | g wvER || g drvsa | g siEaTHl/ fRasg safeal &1 am
T CERT)
(FFAT )
1 2 3 4 5 6

AT T ATH: TSI

T T ATH: FLATL- €2

1 149 [GEL -1 0.0283|[T& T &g, AT ATg, TRfEar 97g,
THL FTg UH/3A- FOT Hg=. ATg AT
IBIEKE]
149

T T AT HRSTYE - <o

2 361 BEL -1 0.0121|[TUHTEUH FHTT HHA UH/3AT- AT T
361

3 381 EEil T 0.004|[%aT< afvar forawa 63, famay afar
JouraT wiaT w10 st vE/E-
IERIERE 1RGN
381
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4 654 EEil ERERI 0.0202|[7g &g UH/EH- g a1g
654
UEEICIGHEILE KLY
5 1556 EEil kED 0.0145|[3Her Tg=. 0T UH/aA- g4I aT
1556
T T ATH: AR
T T ATH: TETE-R9
6 362 EEil ERERIS 0.004|[STTeTeTdT a8 ST/~ SR TH1E 216
362
T HT ATH: FATEA- <
7 25 EEil ERERI] 0.002|[qZ=fra &g UH/aH- ST a1g
25
ATTe =T ATH: 109 -] %
8 560/3464  |[fsft ERER 0.0041|[2aT< &Tg UH/3A- THT Higd. 918
560/3464
9 560/3466 ||t ERER 0.0041|[Zzwfor |78 UH/3- TTAT Hig=. 9T
560/3466
T T AT TILIIT
T FT A IIATL -4
10 1027/1127  ||f==tT ERERI] 0.0162|[FATT FHALT UH/T- U1 Hiad. 978
1027/1127
11 545 EEil ERERI] 0.0101|[@&H T TTST STeg/3T- TqT FTHIL T
545
T T AT JgART -4
12 189 EEil ERERH] 0.002|[=fT fereamT Hrgws] &t At tauwet.
TTLTRIT GTH THIERIAT aT8 UH/3M- Tget
T 2T
189
13 278 EEil ERERH] 0.0202|[=t w¥rad T &or Asg UHauEet.
Ztreher AT UH/E- 24T e
278
i T ATH: TAAT-59
14 19/2022 EEL ERER 0.0101 |[srfora FHTT FrgraTr UH/A- FTIT Fhery
RIERIES
19/2022
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15

19/2066

At

ERERLI

0.0061

TS HIGTITS UH/3H- FSThReIT HgTarst
19/2066

16

202

qia-1

0.006

TATaT AT Fae Frgrar ve/a-
Sa/A- T =, AT

202

17

24/1592

0.0075

T FHTL AT UH/A- @A FHIL
GIEIRIE]

24/1592

18

25

0.0432

TTETITH TS UH/3A- $ATHET T3
25

19

55

0.0056

55

20

55/2032

0.0137

AT THTT qHA UH/3A- AT Hla.
GEE
55/2032

21

56

0.0132

LA FHA VH/A- TG THqA
56

22

575

0.004

HI¥ oTege gehid HIY IEATH el RIETA
AT TR/E- Wi T3 et ST et
TI/AT- WX I3 AT

575

23

576

0.0159

HI¥ oTege gehid HIY IEATH el RIETA
AT TR/E- Wi T3 et ST et
TI/AT- WX I3 AT

576

ATTe T ATH: HAHT IeST -3 %0

24

1227

IRT-2

0.0338

FersaeTer F9er vH/el- AT 99d
ST THA S2IATT FHA U/ - THATHL
THA FoA AT HHA UH/3A- ITTHLT THA e
T F5T A0 THU/AT- TATH THA
ARG T Foed | qHA VH/3AT- T qHA
T qHA TH/3A- e qoe Saq
THA TR THA Hh? THA VE/AT- THT
qu

1227
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HILT T TSIA . AHTYTL

25 1325 EEil I¥T-2 0.0202||#ft feETaT =197 UUERal. SETH qieT
/- AT TS AT TieT UH/ar-
Tamay aieT @ f=ar saeg/a- et
RIE
1325
26 1718 Eil I¥T-2 0.0202|[HT &=ff FehraaT F=ff TH/sT - T Tt
1718
27 2068 EEL ERAEEd] 0.0243|[fa=E |Tg % ATg vH/E- S 91 7
AT UH/3AT- [T 915
2068
28 2068/5153 |[fAsft ERERI] 0.004|fersE |Tg TeE |@Tg vH/Ew- S |/1g T
AT UH/3T- T 918
2068/5153
29 2071 Aoft e 0.0405||freTfRet g TR g tayE- HaT
[EZOESGIF
2071
AT 7 ATH: g R -¥o
30 2656/3156 |(fsft AT AT AT 0.0186 |[=r=T= FHTT |Tg UH/A- HAALATH q1g
q=rar-2 2656/3156
31 761/3157 ||t ERER 0.0046 |[37saTa &Tg UH/3A- T |18
761/3157
32 761/3160 ||t LT AT AT 0.0025|[&TRT T AT UH/3AT- Tgadr a1
Fferar-2 761/3160
33 761/3195  ||fAsft QITYAT T 0.0026 ||F=TwT AT Taeg/3r- JUTH Fhar
ST "t GIRED
761/3195
34 761/3196  ||fAsfT QITEET 37T 0.0015 | (=TT A2 Taeg/ar- ST R
EELGIET GIRE?
761/3196
35 761/3197 ||t QITEET 37T 0.0045||3TH ATIF UH/EM- AT 195
SEUGIET] 761/3197
36 761/3198  ||fAsfT SITYET 34T 0.0045 ||FEr= =TT qT UH/aH- gier #a.
ST HheT GIRED
761/3198
37 761/3199  ||fAsfT QITEET 37T 0.0008 ||F=T=T AT Taeg/ar- JuTT R
ST HheT-1 RRE7

761/3199
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38 761/3200  ||fAsfT SITYET 37T 0.0008|[3TH=T ATa Ta=g/=M- AgaaT ATIF
ST HiHeT-1 761/3200
39 761/3230  ||fAsfT QITYET 37T 0.0053|[Ag== FHTL AT TH/A- TIae] ATIH
ST HiHeT-1 761/3230
T HT AT GIT T Y
40 1088/2836 ||fsT TE AT AT 0.011||wsTT wfeeras Tq/eM- At "feas
Frfear-2 THTHY Aiodd gaT Aiodd TH/H- ST
BIEEED
1088/2836
41 309 EEil ERERIS 0.021||sT@TaT FHTT ATIF THIE FTAL ATIF
/3T~ AEHTET ATIF AT ATTH
TAY/AT- AFHTIT ATTH
309
42 405/2850  ||fstT ERER 0.0526 ||t FHTX fa&are Uq/a- e faart
[EEELES
405/2850
43 876/2820  ||fsfT ERERI] 0.001618||eT[=r 318 UH/3AT- STAWTITEET a8
876/2820
44 900/2816  ||fArsfT ERERI] 0.0044|[q¥eT =% TAT FATLT =R TAT AT TG T
/- faAwior =
900/2816
45 900/2817 |[fsft ERER 0.0044|[q%s FATE &rg e |rg Fiaare qrg
/3~ THAT g
900/2817
46 900/2818  ||fArsfT ERERI] 0.004||FafaisT Arre dH/et- e 9
900/2818
47 900/2819  |[f+sft ERER 0.0044 |[srEr=raT FHTT AT UH/A- ST q1g
FFETd 12 ST=T GEIET HIgaT ve/a-
EESEIRRIERE T C R A
900/2819
48 910/2833  ||fFsft T AT STAT 0.006|[T¥x FHTT Aieas UH/3AT- FHehier qfcas
qf=rar-2 910/2833
49 959/2822  ||fsft ERERH 0.0321 |[sr&TT FHTT T TH/EM- U7 9% a6
959/2822
T &7 AT faeTR -k %o
50 2091 GEL T AT 0.1174||Fr< |18 vH/a- faeaery a1g
TTRTHTHRT-1 2091
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T T AT TR - ¢

51 2038 EEil aT 0.0284|[q¥eT ST TS ST T ST HIATHATLS
ST Tt ST GRSt ST Fegfaar
ST U/~ ALELT ST IaTAT ST
T/ - ATELT AT

2038

52 2082 EEil T 0.0547||sTeaT Tg=. ST TH/a- FALHTET SHT
2082

Totall| 0.797818

[®T. /. RO/BBSR/11011/IAHE/38/2017/3D]
ag e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 12th June, 2026

S.0. 3087(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 1357(E) Dated:16/03/2026 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of NH20 in the stretch of land from Km. 0.000 to Km. 35.800 (Kuakhia-
Mangalpur Section) (Pkg-1) & from Km. 35/800 to Km. 47/600 (Mangalpur - Kayangola) including Construction of
Spur route of length 4.724 K.m from Kayangola to Aradi (Akhandalamani Temple) (Pkg-2) (At/Po/Ps/District-Jajpur)
in the state of ODISHA

And whereas the substance of the said notification has been published in The Times Of India dated 14/04/2026,
" Nitidin" dated 14/04/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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Brief description of the land to be acquired, with or without structure, falling within the NH20 in the stretch of
land from Km. 0.000 to Km. 35.800 (Kuakhia-Mangalpur Section) & from Km. 35/800 to Km. 47/600 (Mangalpur -

SCHEDULE

Kayangola) including Construction of Spur route of length 4.724 K.m from Kayangola to Aradi ( Akhandalamani
Temple)(At/Po/Ps/District-Jajpur) in the state of ODISHA

[State: ODISHA

||District: Jajpur

SL No. || Survey/Plot || Type of Land || Nature of Land Area Name of Land Owner/Interested
Number (in Hectares) Person
L+ [ 2 [ 3 | 4 | 5 | 6 |
|Taluk: Jajpur |
|Village: Kusunpur - 81 |
1 149 Private Sarad-1 0.0283|[Rabindranath Sahoo, Narayan Sahoo,
Parikhita Sahoo, Dasarath Sahoo S/o-
Krushna Ch. Sahoo of Nijigan
149
Village: Mirjapur-180
2 361 Private Sarad-1 0.0121|[Asis Kumar Samal S/o- Ananta Samal
361
3 381 Private Sharad 0.004|[Daitari Parida Kisamt 6 Anna,
Dinabandhu Parida Baishnaba Parida
Kisamat 10 Anna S/o- Bidyadhar Parida’
381
4 654 Private Gharabari 0.0202|(Raghu Sahoo S/o- Sindhu Sahoo
654
|Village: Bichitrapur-196 |
5 1556 Private Chak 0.0145[[Umesh Ch. Dutta S/o- Hari Dutta
1556
|Taluk: Rasulpur |
|Village: Sarangapur-97 |
6 362 Private Gharabari 0.004(|Janakilata Das W/o- Jaganath Prasad Das
362
[Village: Kuakhia-98 |
7 25 Private Gharabari 0.002||Muralidhar Sahoo S/o- Bhima Sahoo
25
|Village: Baransa-96 |
8 560/3464 Private Gharabari 0.0041|[Daitari Sahoo S/o- Rama Ch. Sahoo
560/3464
9 560/3466 Private Gharabari 0.0041|[Indramani Sahoo S/o- Rama Ch. Sahoo
560/3466
|Taluk: Dasarathpur |
|Village: Udaypur-12 |
10 1027/1127 Private Gharabari 0.0162|[Kumar Kamaldeep S/o- Purna Ch. Sahoo
1027/1127
11 545 Private Gharabari 0.0101}[Laxmipriya Rout W/o- Abhaya Kumar
Ray
545
Village: Tentulidia-58
12 189 Private Gharabari 0.002{|Sri Chityana Mohaprabhu Bije Nijigan
Mft. Radhakanta Das Ramakanta Das
S/o- Pahali Charan Das
189




[T &% 3(ii)]

HILT =T TSI AT

9

13

278

Private

Gharabari

0.0202

Sri Bhagabat Gosein Bije Nijagruha Mft.
Hrisikesh Barik S/o- Hari Barik
278

Village: Boulanga-59

14

19/2022

Private

Gharabari

0.0101

Amit Kumar Mohapatra S/o- Braja
Kishore Mohapatra
19/2022

15

19/2066

Private

Gharabari

0.0061

Rajat Mohapatra S/o- Brajakishore
Mohapatra
19/2066

16

202

Private

Sarad-1

0.006

Pitamber Mohapatra Digamber
Mohapatra S/o- Nrusinga Ch. Mohapatra
Rambhamani Mohapatra W/o- Nrusinga
Ch. Mohapatra

202

24/1592

Private

Gharabari

0.0075

Amulya Kumar Mohapatra S/o- Akhaya
Kumar Mohapatra
24/1592

25

Private

Gharabari

0.0432

Radhashyam Rout S/o- Syamasundar
Rout
25

19

55

Private

Gharabari

0.0056

Ananda Ch. Samal S/o- Rangadhar Samal
55

20

55/2032

Private

Gharabari

0.0137

Ajaya Kumar Samal S/o- Ananda Ch.
Samal
55/2032

21

56

Private

Gharabari

0.0132

Kashinath Samal S/o- Gangadhar Samal
56

22

575

Private

Gharabari

0.004

Mir Abdul Hakim Mir Usman Alli
Koratun Nisa S/o- Mir Daud Alli Asa
Bibi W/o- Mir Daud Alli

575

23

576

Private

Gharabari

0.0159

Mir Abdul Hakim Mir Usman Alli
Koratun Nisa S/o- Mir Daud Alli Asa
Bibi W/o- Mir Daud Alli

576

Village: Ka

nika pada-360

24

1227

Private

Sharad-2

0.0338

Biswanath Samal S/0- Mayadhar Samal
Jaganath Samal Baidyanath Samal S/o -
Prabhakar Samal Ballabha Samal S/o-
Udayakar Samal Kenu Samal Kantha
Samal Sa/o- Balaram Samal Narasingh
Samal Karuni Samal S/o- Parsu Samal
Dasa Samal S/o- Kinakar Samal
Bhagabat Samal Sankar Samal Makar
Samal S/o- rama Samal

1227

25

1325

Private

Sharad-2

0.0202

Sri Dadhibaban Thakur Mft. Jairam
Panda S/o- Narasingha Panda Gobinda
Panda S/o- Dinabandhu Panda Sankar
Dibya W/o- Nidhi Panda

1325

26

1718

Private

Sharad-2

0.0202

Kusa Sethy Sukadeba Sethy S/o - Raja
Sethy
1718

27

2068

Private

Gharabari

0.0243

Bidei Sahoo Gadei Sahoo S/o- Sriram
Sahoo Raghu Sahoo S/o- Purastam Sahoo
2068

28

2068/5153

Private

Gharabari

0.004

Bidei Sahoo Gadei Sahoo S/o- Sriram
Sahoo Raghu Sahoo S/o- Purastam Sahoo
2068/5153
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29 2071 Private Patit 0.0405|[Pinakini Sahoo Pankajini Sahoo S/o-
Nanda Kishore Sahoo
2071
Village: Dhani pur-40
30 2656/3156  ||Private Sarad Ana Jala 0.0186|[Asok Kumar Sahoo S/o- Ghanashyam
Sechita-2 Sahoo
2656/3156
31 761/3157 Private Gharabari 0.0046|[Durjyodhan Sahoo S/o- Bhagaban Sahoo
761/3157
32 761/3160 Private Sarad Ana Jala 0.0025|[Soumya Ranjan Nayak S/o- Sahadeba
Sechita-2 Nayak
761/3160
33 761/3195 Private Sharada Ana Jala 0.0026|[Nirupama Nayak W/o- Sangram Kishore
Secita Nayak
761/3195
34 761/3196 Private Sharada Ana Jala 0.0015|[Nirupama Nayak W/o- Sangram Kishore
Secita Nayak
761/3196
35 761/3197 Private Sharada Ana Jala 0.0045|[Amar Nayak S/o- Ajaya Nayak
Secita 761/3197
36 761/3198 Private Sharada Ana Jala 0.0045|[Biranchinarayan Nayak S/o- Harish Ch.
Secita Nayak
761/3198
37 761/3199 Private Sharada Ana Jala 0.0008|[Nirupama Nayak W/o- Sangram Kishore
Secita-1 Nayak
761/3199
38 761/3200 Private Sharada Ana Jala 0.0008|[Urmila Nayak W/o- Sahadeba Nayak
Secita-1 761/3200
39 761/3230 Private Sharada Ana Jala 0.0053|[Mahendra Kumar Nayak S/o-
Secita-1 Gopabandhu Nayak
761/3230
Village: Khana Nagar-95
40 1088/2836  |[Private Sarad Ana Jala 0.011||Bhaja Mallik S/o- Abhiram Mallik
Sechita-2 Prabhakar Mallik Dhruba Mallik S/o-
Jagu Mallik
1088/2836
41 309 Private Gharabari 0.021||Akhaya Kumar Nayak Pramod Kumar
Nayak S/o- Laxmidhar Nayak Sabitri
Nayak W/o- Laxmidhar Nayak
309
42 405/2850 Private Gharabari 0.0526|[Pankaj Kumar Biswal S/o- Atal Bihari
Biswal
405/2850
43 876/2820 Private Gharabari 0.001618||Satrughan Das S/o- Dolagobinda Das
876/2820
44 900/2816 Private Gharabari 0.0044|[Suresh Chandra Patra Kailash Chandra
Patra Subash Chandra Patra S/o-
Dinamani Patra
900/2816
45 900/2817 Private Gharabari 0.0044|[Surendra Kumar Sahoo Srinibas Sahoo
Krutibash Sahoo S/o- Paremeswar Sahoo
900/2817
46 900/2818 Private Gharabari 0.004|(Khitiranjan Nayak S/o- Bidyadhar Nayak
900/2818
47 900/2819 Private Gharabari 0.0044||Prasanta Kumar Sahoo S/o- Jagdish
Sahoo Kismat 12 Anna Sudarsana
Mohapatra S/o- Sarat Mohapatra Kismat
4 Anna
900/2819
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48 910/2833 Private Sarad Ana Jala 0.006{|Narendra Kumar Mallik S/o- Fakira
Sechita-2 Mallik
910/2833
49 959/2822 Private Gharabari 0.0321|[Pradeep Kumar Das S/o- Purna Chandra
Das
959/2822
|Village: Birajapur-260 |
50 2091 Private Sarad Jala 0.1174|[Nirakar Sahoo S/o- Biswanath Sahoo
Dofasaka-1 2091
|Village: Taliha-278 |
51 2038 Private Sharad 0.0284|[Suresh Jena Saroj Jena Sudhansu Jena
Minakumari Jena Priyambada Jena
Pankajini Jena Madhusmita Jena S/o-
Narahari Jena Debaprabha Jena W/o-
Narahari Jena
2038
52 2082 Private Sharad 0.0547|[Ananda Ch. Jena S/o- Laxmidhar Jena
2082
Totall| 0.797818)| |

[F. No. RO/BBSR/11011/IAHE/38/2017/3D]

SHAIKH AMINKHAN, Director

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064

and Published by the Controller of Publications, Delhi-110054. &G




		2026-06-17T22:02:15+0530
	SARVESH KUMAR SRIVASTAVA




